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ful purposes Though the previous
speakers have most emphatically

Mated that this energy could
be utilsed for peaceful pur-
poses, 1 bring to your notice

the statement of dur Rajayy He said
that there were potential dangers in-
volved even in the peaceful use of the
nuclear material To decide this con-
troversial issue, it would be most
proper that the matter be left to the
experts and the scientists

13 brs.

Lastly, 1 associate myself with the
sentiments expressed in this House
regarding the stoppage of nuclear test
explosions A resolution to this effect
has already bcen passed in this House
during the last session, and we would
lIike to know how fai the matter has
been pursued by Government mn the
United Nations Organisation or in
similar bodies, and what the result
has been

Smce this 18 a very powerful
weapon, 1 humbly submit that the
know-how of atomic power should
best be utihsed for the good of the
people lest i1t should turn out to be
like a loaded pistol in the hand of a
small baby

Shri Narasimhan. Owing to want
of time, I am not able to say all the
things that I would like to say But
I would like to ask for clarifications
on one or two points

In the brief reports of the activities
of the Atomic Energy Department, at
page 9, 1t 1s mentioned that

‘Senier and junior fellowships
tenable for foreign workers have
also been mmstituted 1n the follow-
Ing categories There has how-
ever been no response to these
fellowships *

These fellowships are for Rs 400 and
Rs 250 respectively I would like to
know why there was no response,
whether qualified people did not apply
or whether the fellowship amounts
were not attractive

Then, there 18 reference to air

monitoring to find out the pollution
of the ar, and to what extent radio-
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active dust has fallen and so on Buf
I am anxious that there should be
sea monitoring also In view of the
fact that we are having these test ex-
plosions in and around the Indian:
ocean, studies have got to be made
also of how the marine living creatur-
es are affected It 1s stated in the liter-
ature that has been furnished to us
that the radio-active pollution of sea-
water may be considerably low, but
the fish and other living creatures in

the sea are abl T absorb and con-

centrate the poisonous material Stron-

tium, and if these flsh etc are takem
as articles of food, they would prove
to be very dangerous Just as m the
human system, the throat glands col-
lect 10dine, likewise, the fish also-
have the knack of collecting this pol-
sonous Strontium, though water pol-
lution 18 generally very much below

the danger pomnt I would, therefore,
like to know what precautions are
being taken in and around our coastal
zones 1n thi. regard, and what steps

have been taken to find out whether

the animal and vegetable kingdoms
Iving under the sea are affected

either below danger point or above
danger point This has to be watched

to a considerable extent I would hke
that some money 1s spent on this also

Before the world-wide agreement
was arrived at about atomic research,
it was the usual practice to keep all
this Iiterature about atomic energy
and radio-activity and so on a
complete secret, that 1s, litera-
ture about discoveries and other
things In India we have the Atomic
Energy Act Now that there 15 a
general agreement on this matter
throughout the world —I do not know
whether we shall be justified mn
doing so I would suggest that this
secrecy should be gradually relaxed,
there should be no hush policy about
1t so that science in this country can
grow without suppression

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru) Mr Speaker, Sir mn the
course of this discussion, almost every-
one has emphasised the neceasity for
us fo go ahead as far as we can in the
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development of atomic energy in this
-country. The subject is naturally one
which rather excites the imagindtion of
-&veryone, And there is a feeling, 4s
somedng has said, that in this matter at
ledst wé ghould not lag behind, as we
-did, Wwhen the industrial revolution
took place. I can say nothing more
.about it ex'ce;:it that e have no inten-
-ilon of laggilg behind, in so faI as
_Tésouites éte. permit.

Anq._;t* from the theoretical as well
38 practmal necesmty of keep—
ing. abreast of this
realm  of knowledge and 413-
covery, there is this aspect that
from the DOWer point of view it is
_hkely to he of the utmost unportance
for us in kim to utlhse the atomlc
‘power for peaceful purposes. We hezu-
a lot ahout the use of iron and coal
and oll for purposes of power. ];ut. it
is rather a sobenng thought that if
by any . chanoe, we used our power:
supphes at the rate, let us
say, that the Umted States is using
them at—which is a tremendou.s
rate—-, they disappear in. a very
ghort time, and we finish them
‘up in the course of a generation or
‘more—TI forget exactly how long.

Shri Naushir Bharucha (East Khan-
desil) Thlrty ﬁve years,

Shrl .]fawahnrla.l Nehru: It may be
'twenty-ﬁve or thirty-five years. It
.does not matter.

So far as we know about the coal
we Have, arid the 6il we have—iwe now
liope to have more 6il than we thought
fitst, and I believe that we are likely
16 discover oil iri sevéral parts of India
-—thé fact rémains, however, that our
power resources potenhal conmdenng
our population, is not great for we
cinnot merely deal with the present
_gétiération, but we Havé to build for
the future.

Now, therefore, as far as one can
seg, the main source of power, apart
from the conventional sources-has: to
‘be_ atomic energy. So, it becomes a
-question of ext{reme practical impor-
‘tance for us to develop power from
atomic sources.
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It is. éurious that only about, pers
Haps, three or four years ago, people
talked father vaguely about wusing
atomic energy for power purp ;
drid there were hardly any definjte
plans. in almost any country, al-
though, no doubt, in the United Sfates
and England and the Soviet Union,
there wefe some efforts being made
to that end. But the progress since
then has been so rapid in some of
these countries, that now, it is taken
for granted, which it was not then.

——=THhen, it was a kind of adventure in

the éense that it could be used for
c1v11 purposes But it was not an
economic proposmon Today it _is
recogmsed that it.is an e¢onomic pro-
position, and it is likely to become
rore arid more S0.

Of course, at the present moment,
at any raté, no one would think of
our going to a coal-field, let us say,
and putting up an atomic energy
nlent there. _That is, 1;‘. you are near
the source of _power, that is, coal or
some hydro electric concern, you
would not, put. an atomlc energy pian,t
right there That, will . be wasteful.
But where you go away from the
r_ﬁ irce, ‘g0 away some distance from

e coal- fields or from hydro—electr:u:
power, whe;‘e in fact, you may hé.vge,
to take vast qu.antitles of coal te
create power "there, even today, 1]}:
might well be chéaper to have an
atomic energy plant

Take Delhi. We have to put up
something here. We have to bring
coal from 800, 900 or 1000 miles
away. There is the question of trans-
port and so much of cost.

1 would make two points. The first
is that India must have some addl-
tional sources of ‘power, apart frdfn
conventlonal sources, if it is to go
ahead; and give higher standards, to
our people Secondly, it.is possﬂ:le 56
do it through proper developmerit .of
atomic energy now. Therefore, thé
third point comes out and you must
try to do it. Indeed, we are trying to
do so. ' ' d

-
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Many hon. Members who have
ken have congratulated the Ato-
ié’ Energy Dépéartent on the Wwork
ﬂ&ey havé 'done. Some have criticised
them oF said that they ought to do
FHitich more than What they have done.
It i& not very éasy {o have a correct
medsurément of what oné can do and
'dfn'e could have done if we had pro-
‘Cebded differently. Bit the fact re-
’&?ﬂiﬁs that the develdpment of atomic
energy work in India has been ré-
&narkhbly rapid and, if I may say so,
terharkably good. Both fac’ts have to
%e borne in ‘'mind. A% t6 ‘whether it
could not ‘be better or whéthér we
zould not be more rapld, it is open
16 one to have an obimf)h But the
Atomic Energy De‘partment as such
Yras Started three years ago in
: Augﬂust 1954. Of course, before that
there was the Atomm E‘nergy Com-
#aission, which alse did that work..

In August, 1954, 1 tl}ink_we _spent_;
about Rs. 11 crores on atomic
energy work here. Money is not much
<f a test, but still it helps us to under-
stand what we are dping. Two years
after that, that is, in the current year,
we are spending 12 times that gmount.
1t has incregsed twelve-fold, and we
are spending about Rs. 124 crores.

I may inform the House that nobody
in the quernment of i[ndl:rx—ne:lt};u?:r
the Finance Ministry nor any other

1plstry—anx'ious as we are to, have
-economy to save mone& has gver re-
fused any urgent demand of the de-
partment. Sometimes, it may be that
we may suggest to them that a par-
ticular- item may be spread out. I
saw the other day a very big figure
for a huge wall round the whole area,
thile updn mile of it, which, I sup-
pose, is neressary because one Hhas
‘to protect these things; but it may be
that the wall might be postponed for
a httle while. But we have not come
m the way of the deyelopment of thls
department and of theé work it does
from the ﬁnanc:al Qomt of view. We
do not propose to dp so.

Ffatui-ally, there 4re certain limits
beyond which We cannot g6. Anyhow

We realisé c&hipleteiy the mbortance
j
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of this work both in the present and
even more so for the future. it is real-
1y because of that that in India and
in some other tountries, it is usqg;
for the Prirhe Minister to be in charge
®f it. Not that the Primg Minister QJ
India or any other Prime Minister is
Supposed to be peculiarly brilliant or
saited for that purpose, but in order
to show the importance attached fq it.
Thorefore, the Prime Minister takes

cﬁ’é.rge of it.

]bn domg atomic energy work, therg

" is of course the side of research an

there is the practical side of. ghe apph—
cation of that research. So far as
research work 13 concerned, the Tat
Institute is the prlnclpal institute. -
sourse, research work is-done m
Universities and Colleges etc. I entire-
ly agree with an hon. Member who
said that this kmd of work should be
encouraged in the Unwer51t1es though
I would add that what is necessary
in the Universities_ 13 a sound ground-
ing. Sometimes there is a tendency
for a person to try to do h1gher
research work without an adequate
ounding in the basic position in vari-
gﬁs sclengces, specially atomic thaICS
That is not I think, a véry good way
of proceeding but we must have &
broad foundation in t]'ne Universities
necessarlly for tran{mig in atomie
physics etc. out of which $pecialists
Will come. Apart from that, we have,
as ¥ou will have seen from the print-
¢d paper that has been cnrcul’éted
iicredsed the nymber of people bemg
trained by the Atomic Energy pg_ga;t—
fienit. 1 believe the present number
is about 260; it will go up to about
1,600 véry Soon.
tine must reme‘mber that this train-
mg is ;mt some kind of sirnple train-
‘g but rather m’gﬁ thss.. training of
Righ class men who are chosen. It i3
a falrly good nitiber which will go
dn growing. 1 think thit the work we
Kive done, both iii the realm of theory
and research and in bractﬁ:e has not
Oniy been appremated in Varioi§ cén-
t’fias of Atomic energy wotk in the
wérld—lmbortant centreq—-but there
have beefh Tany references to it else-

where.
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Whenever I travel abroad, I am
particularly asked often enough by
scientists of the countries I visit about
our work. I am told by them how
much they appreciate the rapid pro-
gress that we have made. Only about
a month or six weeks ago, I happened
to meet more than once a person who
is almost the father of all this business,
Prof. Neils Bohr, in Norway. He has
spoken in the highest terms about our
work. He has not been in India;
naturally he keeps himself informed.
In the field of atomic physics, he is a
kind of semi-god or high guru. He is
an old man who has done so mucH
and is highly respected. He spoke in
the highest terms to me about what
we were doing. He was very pleas-
ed and he sought to make out that
they in Norway were trying to do
something which we had already done.
That may be just pure compliment,
but I do not think it was. It is a fact
that we have done rather well. That
does not mean that we should not do
better.

1 wanted to say this because we have
got very fine young men doing this
work, not & question of one or two
or three top men. [ am talking about
the considerable number of young
men, some of them quite brilhant.

Shri Tyabji referred to Indians
being abroad and asked why they
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got no opportunities. But that can no
longer be said to be so. We cannoi—
never in the course of the near
future—compete with countries iike
the United States in the salaries tlat
may be given or the other amenities
that can be provided. We cannot do
it. India has not got the finance. They
can give very big salaries; they can
afford it. But, we cannot. I recognise
that the labourer is worth all his
hire—rather, I mean the other way
about that he should be paid enough
to live, to do his work, comfortably,
not with financial worries. 'We recog-
nise that scientists or other people of
that type should be paid adequately.
That : recognise; but we cannot com-
pete with others and ask someone who
may be getting some kind of salary ‘n
America to come here, and say: We
will give you more than that; come
over here. That we cannot do. We
cannot eompett in that way.

So, we do want our young mena
work here, to come and work here
even ‘f they are working abroad and
there is plenty of room here in omr
various National Laboratories—apeor:
from Universities—in our National
Laboratories and other national insti-
tutions

Then, Shri Tyabji asked, how many
research papers have been contribut-
ed. Well, I could not give him the
exact number. But the fact is that-
quite a considerable number of papars
indicating research done have come
out of the Tata Institute. I am told
some of them are rather of a high
class. Of course, it is obvious that you
do not judge of an Institute or of an

»



individual by the quantity he writes
by the quafity. A

I believe, in our research work at
the Tata Institute, among other things,
at least one new elementary particle
has been discovered. At the Institute,
at least one new decay process for an
elementary particle has been discov-
ered, apart from helping in establish-
ing & number of other processes. The
Tata Research Institute, the Institute
of Fundamental Research is recognis-
ed the world over as one of the lead-
ing research institutes in mathematics
and physics,

An hon. Member asked something
about fellowships. I am told that
there had been a response to fellow-
ships for Indians offering Rs. 200 to
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start with these natural Uranium
reactors 50 that later you may gét to
the next stage of Thorium which you
have fairly in abundance, not only in
Kerala, as we all know, but, even
more so than there, in Bihar now,

There is one aspect which I should
like to mention, which has some kind
of political bearing. That is, how
necessary 1t 1s for us not to depend
too much on outside sources. If we
depend too much for flssionable mate-
rial or the rest, then, inevitably, that
dependence may affect us; or other
people may try to affect our foreign
policy or any other policy through
that dependence. It is not good, in a
sense, to depend on others. That is
why, when discussions took place
about the formation of what is called
the International Agency for the deve-
lopment of atomic energy for peece-
ful purposes, we had this specially in
mind. If we have to depend too much
on some central pool which contains
these very special fissionable materials
like Uranium 235, Plutonium 3233, to
be used for future atom bomb pro-
grammes, then, we have to submit to
all kinds of safeguards. These Very
Ahings are necessary to make the atom
bombs. We do not now make atom
bombs or anything like that. In fact™
we have declared quite clearly that
we are not interested in and we will
not make these bombs, even if we'
have the capacity to do s0 and that in .
no event will we use atomic energy
for those most destructive purposes. I
declared that and I was quite sure in
doing that that I represented every
Member of this House. And, I hope
that will be the policy of all future.
Governments whoever is in charge.
But, anyhow, the fact remains
you develop adequately and get
fissionable materials and if you
got the resources, then, you
make a bomb too, unless the
has been wise enough to come
decision previously to stop th
of production of bombs.

Therefore, there is a grave
that if this fisslonable material is

fn the hands of a particular
which is more or less controlled

i

i i

1t
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Of course, one can never

There was some reference to one or
two other matters. One thing was
about Travancore Minerals Com-

the Government of India and the Tra-
vancore-Cochin Government to take
over the Travancore Minerals Con-
cern and was operated by the T.C.
Government so &8 to improve produc-
tion methods and increase the produc-
tion. The shares of the company are
heM in equal amounts by the Central
and the T.C. Governments It is run
by a board of directors—these are the
old rules—comprising three represen-
tatives of the Government and three
representatives of that Government
with a Chairman nominated by the
Government of India Dr. John
Matthai was appointed the Chairman
of the Company.

Now, since the redistribution of the
States, what has happened is this.
After the partition of the TC. State,
the southern part, Chavara (Quilon)
is with the Travancore-Cochin State
whereas the other part, Manavalak-
kurichi passed to the Madras Govern-
ment. The formeér company has been
taken over in essence by the new
company, that is Kerala Company. The
Madras Government want one of the
Travancore-Cochin directorships on
the board while the Kerala Govern-
ment is of the view that that director-
ship should be in addition. The Gov-
ernment of India has agreed to the
Madras Government in this mat-
ter, because, the QGovernment of
India’s share has not been affected
by these changes; it is the same. Itis
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the other's share which has bHeam
divided up and therefore, it seams
reasonable and logical that the Madras
Government should share in that.
matter has been negotiated.

g

I do not want to take up any
time of the House. I am sorry if I
have fo to any
cular paint. Much has been zald about
the use of atomic energy, isotopes, ete.
being used for medical, agricultural

department and the work it is doing.

Mr, Speaker: So far only one cut
motion has been sent to me and that
is by Shri Sampath Is he here? Very
well, he 15 not here I have already
said that I will deem only those cut
motions moved which the hon Mem-
bers hand over at the Table.

Shri Naushir Bharucha: We do not
want to move them

Mr. Speaker: The hon. Member can-
not speak for the others. All right, I
will now put the Demands to the vote
of the House The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the President,
to complete the stms necessary to
defray the charges that will come
in course of payment during the -
year ending the 31st day of March,
1958, in respect of the following
heads of demands entered in the
second column thereof:—

Demands Nos. 97, 88 and 138.
The motion was adopted.



